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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DEL HI
Bulletin Part-I

(Brief summary of proceedings)
Friday, 24 March 2023 / 03 Chaitra 1945 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Special Mention (Rule-280):
The following Members raised matters under Rule-280 with the permission of the
Chair.

1. Shri Anil Kumar Bajpai 8. Shri Girish Soni

2. Shri Mohan Singh Bisht 9. Shri Jitender Mahajan
3. Shri Surendra Kumar 10. Shri Som Dutt

4. Shri Ramvir Singh Bidhuri 11. Shri Haji Yunus

5. Shri Shiv Charan Goel 12. Shri Abhay Verma

6. Shri Om Prakash Sharma 13. Shri Rituraj Govind
7. Shri Ajay Mahawar 14. Shri Naresh Yadav

The following Hon’ble Members who had not given Notice under Rule-280 also
raised matter with the permission of the Chair. The Chair also directed the
following Members to submit proper Notices under Rule-280 to Secretary.
1. Shri Virender Singh Kadian 3. Shri Rajesh Gupta
2. Shri Bhupinder Singh Joon 4. Shri Ajay Dutt
5. Shri Akhilesh Pati Tripathi

Papers to be laid on the Table:

Smt. Atishi Marlena, Hon’ble Minister of Education laid copies of the following

on the Table of the House.

(1) Annual Accounts along with Separate Audit Report of Dr. B.R. Ambedkar
University Delhi for the year 2017-2018, 2018-2019 & 2019-2020 (Hindi and
English Version).

(ii) Annual Accounts along with Separate Audit Report of Guru Gobind Singh
Indraprastha University, Delhi for the year 2017-2018 & 2018-2019 (Hindi and
English Version).

Statement of Minister under Rule-270 :

Smt. Atishi Marlena, Hon’ble Minister of Power drew the attention of the Chair
and the House towards a conspiracy being hatched by Senior Officers of Delhi Govt.
to stop the power subsidy being given by Delhi Government to residents of Delhi and
made a brief statement.

The following Members also expressed their views.

Shri Akhilesh Pati Tripathi

Smt. Bandana Kumari

Shri Jarnail Singh, Hon’ble Member requested the Chair to refer the matter to
Department Related Standing Committee on Public Utilities and Civic Amentities.

The Chair, taking the sense of the House, referred the matter to Department Related
Standing Committee on Public Utilities and Civic Amenities.

Adoption of Reports :

Shri Abdul Rehman, Hon’ble Member moved that “This House agrees with the
First and Second Reports of Department Related Standing Committee on
Development presented to the House on 22" March 2023

The Motion was put to vote and adopted by voice-vote.
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Short Duration Discussion (Rule-55) :
Shri Praveen Kumar, Hon’ble Member initiated discussion on ‘alleged corruption
and crony capitalism involving the Union Government and BJP MPs.

The Members of Opposition Party argued with the Chair and stated that it was
improper, not related to the House or Delhi and started protesting.

The Members of the Ruling Party started counter-arguments and indulged in
sloganeering.

Uproar in the House ensued.

The Chair repeatedly requested the Members to sit on their seats.

However, Uproar in the House continued.

The Chair adjourned the House till 12:45 PM.

House reassembled.
Hon’ble Speaker in-Chair.

The Chair stated that he was not allowing for the discussion on the issue.

Motion of Thanks on Hon’ble Lieutenant Governor’s Address:
Discussion on following Motion of Thanks moved by Sh. Gopal Rai, Hon’ble
Minister of Development on 20" March, 2023 commenced.
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his
address delivered to the Assembly on 17" March, 2023
The following Hon’ble Members participated in the Discussion:
1. Shri Kuldeep Kumar
2. Smt. Bandana Kumari
3. Shri Girish Soni
4. Shri Jai Bhagwan
5. Shri Mohan Singh Bisht
The Chair adjourned the House till 02:30 PM for Lunch.

House reassembled.
Hon’ble Speaker in-Chair.

Discussion on Motion of Thanks on Hon’ble Lieutenant Governor’s Address
continued:

6. Shri Haji Yunus

7. Shri Naresh Yadav

8. Shri Shiv Charan Goel

9. Shri S.K. Bagga

10. Shri Rohit Kumar

11. Shri Ajay Mahawar

12. Shri Rituraj Govind

13. Smt. Rakhi Birla, Hon’ble Deputy Speaker

14. Shri Raaj Kumar Anand, Hon’ble Minister of Social Welfare

15. Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition

Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the discussion.

The Motion of Thanks was put to vote and adopted by voice-vote.

The Chair directed that Hon’ble LG be informed accordingly.
The Chair, taking the sense of the House, extended the sitting of the House for
Tuesday, 28.03.2023.

The Chair adjourned the House upto 11.00 AM on Monday, 27 March 2023.

Raj Kumar
Secretary
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